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and Research Laboratory, Trivandrum.
Total cost of the scheme1s Rs. 63.75 lakhs.

(b) The Planning Commission while
supporting the proposal for UNDP assis-
tance has advised the State Government to
reduce the quantum of UNDP assistance
from $ 450 thousand (or 32 75 lakhs) to
$ 100 thousand (or Rs. 7.28 lakhs).

TENTERTAINMENT TAX RECOVERED FROM
CineMA Houses 1N DELHI

413, SHRI VENIGALLA SATYANA-
RAYANA : Will the Minister of HOME
AFFAIRS be pleased to state:

(a) the amount of Entertainment Tax
paid by cach cinema house 1n Delhi during
the last three yeais together with the names
of the cinema houses;

(b) whether 1t 1s a fact that some cinema
houses have been evading payment of
Entertainment Tax in league with the En-
tertainment Tax Officers, and if so, the
names of the officers against whom com-
plaints have been received, and the action
taken 1n the matter;

(c¢) the names of those cinema houses
against which action has been taken for tax
evaston during the last three years, and

(d) the names of the film companies
which are controlling these cinema houses ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): (a) A statement 1s
attached.

(b) No, Sir.
(c) A statcment 1s attached.

(d) No such nformation 1s available.
Names of Cinema licensees, howcvet, are
given in the statement attached [See Appen-
dix LXXIX, Annexure No. 47 ]

tTransfererd fiom the 28th March, 1972
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CALLING ATTENTION TO A MATTER

OF URGENT PUBLIC IMPORTANCE

REPORTED HARASSMENT OF INDIAN STUDENTS
AND IMMIGRANTS IN SOME PARTS OF THE
UNITED STATES

SHRI N.G. GORAY (Maharashtra) ;
Sir, I rise to to «call the attention of
the Mimster of External  Affairs
to the reported harassment intimidation
and inhuman treatment meted out
to the Indian students and immigrants
1n some parts of tho Umted States and the
steps taken by the Government to protect
their 1interests.

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH). Str,
we have scen press reports about harass-
ment and intimidation of Indian and other
foreign studentsin Detroit, for alleged viola-
tion of US 1immugration rules regairaing gain-
ful ecmployment. Our Embassy in the
United States 1s ascertaiming the facts re-
garding this matter. An Indian official
form New York has been sent to Detroit to
meet Indian students and local immigration
authortties, We are awailing the report
of our Mission. Press repotts indicate that
the U.S. State Department 1tself, as well as
two distingwished Scnators, are seeking
explanations from the Immugration authori-
ties concerned.

SHRI N. G. GORAY: Sir, I am sorry
that the Minister has not given us more n-
formation than what has appeared already 1n
the press. This1s 1ather a very distressing
and, 1if I may say so, avery humiliating
episode. We are told that some students,
nearly 97 of them, are likely to be deported
and investigations are proceeding. One of
them has already been deported. And
those students who were arrested were put in
jail for some time and one of them,  who
was a vegetarian, was not allowed to receive
food from outside. Sir, 1t 1s said 1n the
reports that there are thousands of students
in the Umted Statcs of America who are
prosecuting their studies and at the sametime
are trymng to eke out their living by some
work here or there. Ttis against them that
this immugration law 1s brought nto force,
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Sir, 1 would like to know from the
Government why, though these events
happened last month, the Foreign Ministry
itself  did not come to the House with a
statement on these events. Sir, 1t seems that
even now, at this late hour, the Foreign
Ministry has to depend on the reports that are
appearing 1n the press and they have no
first-hand information. It 1s  only now
that our Ambassador has deputed somebody
to look intothe affair. I would like to know
from the Minister whether they have deputed
anybody 1n the Indian Embassy to look after
the interests of the thousands of Indian
students who are studymg in the USA,
whether they have taken propet precaution to
protect their interests and whether they will,
atleast now, do so in order that such harass-
ment 1s prevented and the hunuliation to the
nation also is prevented.

SHRI SURENDRA PAL SINGH Sir,
taking the last question first, it 1s the normal
function and duty of our embassies abroad
to look after the interests of our students.
The interests of all our students in America
are being looked after by our Consul-General
1n New York, by our Embassy 1n Washing-
ton and by all our other agencies in that
country.

Now, this matter was reported for the
first time in the first week of March and
mmmediately thereafter our Ambassador in
Washington got 1n touch with the US
State Department and brought this matter
to their notice So 1t 18 not as 1f we have
been sleeping over 1t ot that there had been
delay on our part to take action But as
I said 1n my main reply, 1t 1s not that we are
trying to hold back any information from the
House We have got this information from
our Mission and we have already deputed
one of our officers 1n the Consulate-General
1n New York to go to Detroit and to meetall
Indian students and the Immugration autho-
rities with a view to finding out what the
genesis of the whole trouble was, and what
has the magnitude of the trouble, and what
the solution could be All thisis being done
I agree withthe honourable Member that the
action taken by the Detroit Immtgration
authorities 1s really something about which we
are most unhappy But we should not read
too much into 1t as this action has not been
taken against Indian students anywhere else
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in the States The whole thing appears to
be a localised 1ssue, and our students ino ther
places in the United States are not affected.
Whatever action has been taken against them,
1t has been taken only in Detroit.
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[ THe VICE CHAIRMAN (SHRI V.B. Raju)
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*t gia aret Tag : AH AT
difa wfasr § fa1 grlt ag Fgav at
agr giwar g g fag, afew og
qg gATU & g [F ST gAT AT
7T § 981 9< g+ & fa¢ qed T
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ST QU SEFA I A1 I9FT g
TARIE FA| AT IAHT 94 AT @
WHAR I5 g9 5@ @ |

SHRI K. P. SUBRAMANIA MENON
(Kciala): T am surprised at the tone of the
answer of the Minister. He seems to be
more apolegetic for the American Govern-
ment than answering our questions propetly.

Sir, the fact of the matter 1s that the
American racists have been harassing and
imtimidating our studentsinthe USA and are
throwing them out onthe ostenstble plea that
they have been violating the provisions of
the immigration law. Now, Sir, this sort of
charge 1s actuallyanew thing, because, all
thesc years these students have been working
there and they have been doing then
work and creating money for the Ametican
millionaics and they have not been just
taking something away from them fiom
America, Actually, Su, by working haid
there they have been creating pofits for the
American millionaires and, therefore, Sir,
the American Government must be thank
ful to those students for doing work at low
wages. But, Sir, because they are racists, be-
cause they are against the Indians, now they
have resorted to this sort of harassing treat-
ment. Another thing, Sir, 1sthat according
to “The Hindu” report, it says clearly...

THE VICE-CHAIRMAN (SHRI V.B.
RAJU ): Now, Mr. Menon, are you asking
for any clarification?

SHRI K. P. SUBRAMANIA MENON :
It says clearly that “the Indian Embassy
here did not seem to be aware of these inci~
dents when the Indian nationals have been
arrested”, Sir, this1s something astonishing
that the Indian Embassy was not aware
of these things and 1t is only after 1eports
came in the Indian newspapers that the
Indian Ambassador stirred himself to act.
Therefore, my question 1s whether the
Goveinment of India will lodge a serious
protest agamst the action of the American
racist government against this sort of aati-
Indian activities and, secondly, Sir, whether
the Government of India  will take
retaliatory measures against the American
nattonals in India who have been going
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about and doing criminal and all sotts of

things.

SHRI SURENDRA PAL  SINGH:
Sir, 1t 1s not corieet for the hon. Member
to say that I am offering an apology or
some such thing on behalf of the US Govern-
ment,  All these things are being looked
into and I have already said that a fuller
report will be submitted to us later on when
we will be able to answer most of the
questions. At the present moment, all that I
can say 18 that this 1ncident took place in
one place only and suchan action has not
been taken against the students all over the
States. So, Str, we have looked upon this
problem as a local 1ssue the present moment.

Sir, T cannot agree with the remark of the
hon. Member that the Indian Embassy
t..hcre did not know these things. As soon
as our Ambassador 1n the Umted States
came to know of this fiom the local news-
papers—1 think 1t was reported in the “New
York Times” and not 1n our papers—imme-
diately thereafter he went and saw the
officers of the State Department and point-
ted out to them the unfortunate actiontaken
by the emugration authoiities against our
students and he further said that the educa-
tional facilities should be made available
to our students to complete their studies
and that there should be no element of haras-
sment intheir attitude towards our stu-
dents. All this was done and 1t 1S not
cortect for the hon. Member to say that
our Embassy did not move 1n the matter and
that there was delay on our part. Then,
Sir, he mentioned about ..

SHRI K. P. SUBRAMANIA MENON:
Retaliatory measures.

SHRI SURENDRA PAL SINGH: Yes,
the other point 1s about retaliatory measures.
Sir, about the question of relatiatory
measurcs, 1t 1snot at all desirable because
we are looking into the whole matter and
the State Department as well as a number of
Senators themsclves are greatly concernca
about this whole development and they
are not at all happy and they have asked for
clarifications from their own Department,
and 1t 15 not as though they are taking an
anti-Indian attutide. They are also anxious
and worried and are trying to find out why
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this incident has taken place and it is only
after we come to know fully that we can say
what really is the position.

THE VICE-CHAIRMAN (SHRI V.B.
RAJU) : Yes, Mr. Kulkarni.

SHRI A. G. KULKARNI (Mahara-
shtra); Sir the replies just now given by the
the hon. Minister to the various questions
do not satisfy anybody. Actually, Sir, 1
am not satisfied and others arc also not
satisfied, Sir, I want to know one thing
from the hon. Minister: How is it that in
the first week of March this was known to
them? Andtoday,itisthe 6th Apriland I
do not understand this that the communi-
cation gap between the Embassy at Washing-
ton and Detroit is somcthing so fantastic
Sir, this is not a charge. Various Membere
of Parliament who have visited America
have told us personally and they have got
letters that the entire attitude of the Indian
Embassy and the Mission therc is lethargic
and they do not bother about anything.

They do not bother; they do not care for
the Indian students, I am very sorry to say.
I personally heard it and I am receiving
letters. Very recently 1 also received
lettersfrom one of the organizations of India
called Society of Rapid Development of
India that this is the attitude of the Indian
Embassy. Sir, the Minister should not
protect the Indian officers at the Embassy.
He must come out with us and express the
feeling that the Ambassador could not stop
this type of affairs.

Knowing this, Sir, T want to ask the second
question. The Miaister saia that this is an
isolated example. How can he say that
this is an isolated example? The Americaus
are carrying on a hate India campaign’.
You are definitely giving them protection.
It is absolutely wrong. Sir, the Minister
must come out and say that it is not an iso-
lated case; this might be a test case. ..

THE VICE-CHAIRMAN (SHRIV. B.
RAJU): You are making suggestions.

SHRI A. G. KULKARNI: T am asking
clarifications. Will the Government take
some strong action against them so that our
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students are protected. As rightly pointed
out by various Members, they have gone
there for learning. While learning, being
from a poor country, they may also be ear-
ning. They might have replaced certain per-
sons there. But the Bangla Desh ‘fever’
has caught the American capitalists, This
question has gone into the heads of the
American officers and the American Presi-
dent. You must come out and protect the
Indian students. You must takethe American
officers and the Indian officers to task.

SHRISURENDRA PAL SINGH: May I
just correct my ecarlier statement which has
rightly caused confusion in the minds of
hon. Members?I had said that tlus news
was printed in the first Week of March,
whereas it actually happened in the first
week of April, 2nd April. And our Ambas-
sador took it up with the State Department
on the 5th of April. There was thus no
delay.. .

SHRT A. G. KULKARNI : The general
tendency on the pait of Indian officers is
wrong.

SHRI SURENDRA PAL SINGH : On
the 5th we took action. We had not
received any prior information from any
other source. So lhe action was taken in
time ...

SHRI A.G. KULKARNI: Why don’t
you ring up the Ambassador?

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): It is not a discussion.

SHRI SURENDRA PAL SINGH : We
arc doing our very best. Our officer has gone
there and he is making a spccific inquiry
and will send a fuller report to us as early
as possible.

As regards the question of this incident
being an isolated onc, I merely stated that so
far no complaints have come from any
other place from our students. That is why
T used the words ‘local incident’. I cannot
say about the futurc. Something may
happen in other places also. It is for us to
see that our students are not harassed and
intimidated or nothing happens which may
come in the way of their carrying on their
studies. I canpnot say anything beyond this,
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SHRI A. G. KULKARNI: T asked about
the Embassy officers,

THE MINISTER OF EXTERNAL
AFFAIRS (SARDAR SWARAN SINGH).
In this patticular case, officet s of our Embassy
arenot atallto blame and Iappealtothe
hon. Member not to drag in the name of
the officers unnecessarily.

SHRI KALYAN ROY (West Bengal):
There are abut 20,000 or 30,000 students
from India 1in the USA. They played such
a magntificont role inmobilising mass sup-
port for Bangla Desh. And that has
created all these troubles. If you kindly
see, even the press reports say. Students
were dragged from buses, they wete beaten,
arrested from their rooms and were kept
without bail. That hascreated a tremen-
dous amount of insecurity amongst students
whether 1n Detroit or New York or Los
Angeles. Unfortunately, I entirely agree
with Mr. Kulkarni that the Embassy and Mr.
Jha who 1s there always are trying to mini-
mise the anger thatis mounting i1n the U.S A.
You know that anorder has beenissued that
only junior officers will meet Mr. Jha.
Insults are being piled upon 1nsuits.
Humiliation s ptling up on humiliation
and you are no taking any retaliatory action.
The Indian students are going to betreated as
i Hitler regtmzs. Will you take action,
will you take any retaliatory mazasures
against those Americans or Hippies who are
swarming (n Delht, in Calcutta, in Bombay,
getting good jobs, living in posh flats and
even getting some sort of government help ?
What retaliatory measures are you going to
take? Are you calling back Mr. Jha ?
If you do not take action now, the 30,000
students will be discriminated everywhere
they will be sacked, they will not be able to
get partime jobs. Is it not a fact that the
West Pakistanis are getting more jobs 1n
America than the Indians? Will you please
wake up and wake up your Ambassador
and try to do something so that, as Mr.
Kulkarmi pointed out, the ‘hate India cam-
paign’ ts not transformed 1nto kick India
campalgn.

SHRI SURENDRA PAL SINGH: Sir,
I do not know howthe hon Member can say
that we have been sleeping over the whole
matter.
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SHRI BHUPESH GUPTA (West Bengal;
He has pointed out how your Embassy 1s
functioning 1n the U.S.A.

SHRI SURENDRA PAL SINGH: That
thing my semor colleague has already cx-
planed just now that you cannot blame the
Embassy officials Unless the whole incident
18 known, how can you blame the Embassy
officials? It happened on the 3rd of Apnl,
The newspapers printed 1t for the first time.
Nobody wasinfotmed. There are so many
media of communication available, Tcle-
phone messages can be done. Telegrams
can be sent. The students did not contact
the Embassy at all 1f they had done 1t and 1f
the Embassy had not taken any action there-
on, then they were to blame. But 1n the
absence of any communication from students
to out Embassy, they could not do anything.
The Embassy came to know from the news-
papers only. As soon as they came to know
they started taking action. Until and unless
full details of the incident are available,
1t1s very difficult for usto think what action
we havetotakewnfuture. After gettingfuller
information, we will think as to what we
should do in future.

st SfIIR TFTW AARN AT T
T IT AT dene & fag F1g A
gxe fwar ?

THE VICE-CHAIRMAN (SHRI V.B.
RAJU): Please do not interrupt when the
Minister 18 speaking. You had your say.

SHRI SURENDRA PAL SINGH: The
hon. Member 1s trying to widen the scope
by saying all this. As I said until and un-
less we know the real position, 1tis very
difficult to say how the whole  thinghas been
incited, who 1s at the back of all this, In
the absence of fuller information, it 1s very
difficult forus to think what action we have
to take 1n future. After getting the report
from the Embassy, we will do the needful.
I am sure, whatever we do, the interests of
the students will be protected 1n futute.

SHRI KALYAN ROY Sir, on a point
of order. I asked three to four questions
which you heard and the whole House has
heard very patiently, I asked him whether
it 18 npot true...
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THE VICE-CHAIRMAN (SHRI v B.
RAJU)* Yout point of orderis with refetence
tothereply. Il you are not satishied with the
reply, 1t 1s a different mottc,

SHRI KALYAN ROY: He did not answct
my question at all [ asked him whether 1t
1snot afact that some students wete dragged
and pushed out of buses and they were
beaten. What retaliatory measures are
you gotng to take? He can say that we are
not taking any retalatory measures.

THE VICE-CHAIRMAN (SHRI V B,
RAJU) Ithunk he has already replied about
the retaliatory measures.

SHRI SURENDRA PAL SINGH S,
the news has appeared in the local press as
well as 1n our papers., These are the things
which we are t1ying to ascertain asto whether
such things happened or not. We have
alrready potnted out that if 1t has happened,
1tisan unhappystate of affairs, but wecannot
say as to what actually has happened. All
that 1s known to us is through the press news.
These things are being investigated and
it1s only after that we cansay what action
we are going to take.

#ft T e aEE (IR 939) ¢
# qTHI § 93 AAAT Fvgar g & 9«
Fgr 9T A AfaE e r 7 WA
faamdf <gd & AT 0F Fga § faamni
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Tga ¥ fasw 7 w@gw @ W@ § aur
oAt SHfasHT 7@ <€ § | 99 37 a4
FX HEAT I XL AT FAT ATHIT HT
JEFT 90 qF TG Aq gwr ! {gg-
tarfaat & AU 3@ qeg F1 arqra}or
FgTa< AT §37 gAT I qFaee 1§ 959
g & e 7 gefama #9148 acdy
TlF T qg & AqaTow K QT A
e

FUSUIE (G I 2 Lo BRI
i< forqar aarsiT § ey =49y far 5
TRAT & WA ae el oy @
d 7% q19 o) 3@ ag # HAgR
gt ar Ay favg diar #Y =t 41 |
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JIET A7 AT AT gER I A fammeft
™ g i e dik I TfEeaa &
fararreff 77 &, @ F7 SF, @I THAG
TG gaar T HAT THF WA { L
FI AT § 7

\

e a1 | a7 swAAr wngan g fw
TG AT WA & IS TeATE A g1 Tg
aargrasar g fe o faaedf o3 9
AT & fau afg @ | 9, SwHa
FEAT R 4, 9 iR faga wamg #1
A AT gaATaTA FET 9T 8, IIF!
AT I A TAgrErA A FIR taaAr
THET | FTFHIT T G HT AT
ARA AT A A fF 39 ag w1 wara
faenforat &Y X6 & fwar T 91 o
T AT FATL gATATE AV TW qEEH
7 feft g AT g aerd fawtaar
Fdvar TR ? § AZ AT AR
TEr %y @ § #ifs o ol sod
FAFTASH & (AT FHIT T@AT g AT
gATX ZATATH FT1ZH 41X A HIS AT
G AT ST AT avg A1 qEE AGT
Tgqrg, gArtas wem agr & €
gh arwar g f5 garara & erfasrd
fag avg &1 agr o ox &t fowar
faqr @ §, AgarT A 9 wW | &,
IR I @ TIAT & [ A fFHET
TFTF FE gfaer g

HIT 9T A AGATLH BT qa FFHT
g gl AT T A, aqrady giae Taer
HTFIT IS A |

st feqreara a1 amET gar faanfaat
F fAFTER &1 I T W AT
FAT SATEAT AT | W g M@TET da
T @ & f& faard fiar & s
F AT W@ & Fg ™ A9 g HIT
T TAT ATYTT LT FLA HT Harar
FAAT G 1 3IT Faanfert #1 agrmar
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& fac ek gvarg ® fedewa &
ATST BT § IR FAT FEH I3 &,
Tg AR qE  qqWAT |

it gz qr fag - FAAT STe
HZIEH, WIAAT qaeT ¥ FgT {5 5 a8
FTQET gAT A1 ITHT WA & A T80 |
1€ gt @ a8 foaan) G S wg
awar g fF ag g qgell a1T g,
qEF FEY TGN AT | THEHT A 15 Shra @l FEl
qr &) za® a8 A fRiET F@ ad
AR o Er i FE AT EY ME v A
Tq® @A AT IO FIQ | AGEATT
agAwdar gf§ T gawT A W
& 7 ar | zAfaw {wEr fRew v
fawtam %8 37 |

SEr a% qaig &Y aig & fw A
zaT< fargeant e 3vey & faams & 8
ST AR WIET § gEA ATATAET
F, g faars Y, TEras A% a9
gaaT & fedieaw fergemfaai &1 &
g & Sffw 1 efix ©E=A & I
fgars gl g1 @ g oI
frem £ FE NG ST faars A sy
0 ALY | A AR 97 AT 100 TEEEA
¥ fgars graamadl I @ g f sy
drar WA A & AT T AR
& 9 e A A @A @
faeme off = g

AT qh AR TSI T TEIET AT
gaT 87 FTHATAE, AL qTH AT AF aF
g ag & v gEm fedl feew a0
AT EEr | qEr &1 w9 ang
oHY FEATET & @& | T q@A
9 A oArE qol gAET ATSH g |
TER A% WA A6 I aE AA 9
@I FT G g ST a9 9 BlEF
FT GAT &, 3 T AA &, ITHT AFHIT
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2 1T g9 ady Fg aFQ & fF argear
T4 Fifaa 4 5 58 frew 1 sarare
T AT 97 008 wEraar AR
fas

St TR 91 AR - 99w faars
femmm F1 MR gom § IAF wIEH
g a1 fear g ?

ot g3 a fag : AY fag s
agr wfma € 5 Fmgem ) gqa &
4 Fg qwar g fF S g garare §
qg 9g Wl 27 feudz § Iy
FLEIE AR Afaw ag e 5 =-
srzg fedie 7 &in

SHRI PITAMBER DAS (Uttar Pradesh):
I would like to ask whether our Embassy 18
arranging for legal aid for those boys or not.

SHRI SURENDRA PAL SINGH: That
1s always done f 1t 1s asked for.

SHRI V. V. SWAMINATHAN (Tamil
Nadu) : I have received a number of tele-
grams from the students and students’ organi-
sations from all the Universities in Taml
Nadu aboutthisandthey are agitated and this
has created panic particularly because of
harassment of the students in America.
MayIknowif itisnotareflection of the anti-
Indian attitude of the Nixon Government?
Unless strong steps are taken by our Govern-
ment to redress the grievances, I feel the
students 1n Tamul Nadu will resort agita-
tion and will strongly protest against the
Embassy of the Umted States. We are
told that there 1s no information from
students to Embassy. Thisis because they
were not released on bail and the Embassy
could not get 1nformation. Sone strong
steps should be taken by our Government
to ensure that the students are not harassed
because T am informed that there is a similar
move i1n the UK also to harass the students
who are learning and earning in the UK,

SHRI SURENDRA PAL SINGH: I
agree with the hon. Member that this
incident will naturally cause some anxiety
in the minds of our students in the States,
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That 1s true and we will try and see that a
proper and satisfactory solution 1s arrived
at of the crists  As to whether theee 1s any
connection between Indo-U S. relations
and this particular incident 1t 18 very diffi-
cult for me to say. All I can say is, from
preliminary reports 1t appears that we
should not try and connect the two Our
rclation with the U S. are quite different
thing from this particular 1ncident

SHRI S D MISRA (Uttar Pradesh) It
1s obvious that there are now political
differences between USA and India Does
the Government think that this action of
1ll-treatment of our students 1s an 1solated
action or 1s 1t the political behaviour of the
present Government of the Umited States?
I can point out some other actions of the
united States. For example, ti1ll about some
fifteen days back Indian nationals here
could get visa from the American Embassy
here within a day or two. Now when our
nationals go and apply for visa for goingto
the United States they are required to go
through various formalities requiring a
mimmmum of at least a week’s time Does
this not show that they are connecting the
pclitical relations with their attitudes? For
example, they think that India 1s anti-
America, India 1s aligned, India 1s pro-
Russia and so on. Are not these 1ssues
getting mixed up and resulting 1n such 11l-
treatment of students and things like that?
Therefore will the Government undertake
a full enquiry into this matter or dothey
think that this 1s just an isolated incident ?
Now 1t 15 the students, we expect many more
incidents will follow and the Government
should examine how far its own behaviour,
1ts own alignment policy, 18 connected with
the policy of the USA against India

SHRI SURENDRA PAL SINGH: Sir,
in the absence of a fuller report 1t is very
difficult for me to say categorically what are
the reasons at the back of this incident and
who has incited 1t It 1s true that our rela-
tions with the USA are not very happy at
the present moment but to say at this stage
that there 1s any connection between our
relations with the USA and this incident
will not be quite correct As far as our infor-
mation from our Embassy goes there was
no direction from Washington to Detroit
to carry out this kind of raids efc aganst
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our students To that extent 1t 1s a local

incident At the same time unless we know

something more about 1t, it 1s very difficult

for me to say about 1t

SHRI S D MISRA - I mentioned that
1ssue of visas was being delayed now.

SHRI SURENDRA PAL SINGH: I
am not completely au fair with the regula-
tions with 1egard to visa but I am told that
the students who go theie have to comply
with certain conditions which are laid down
for them. And the allegation of the Immu-
giation Authorities at the moment 1s that
these students have broken those regulations.
Thete again we will have to see whether
this 1s true or not

SARDAR SWARAN SINGH: I think
my friend’s question was as to whether
the Government 1s aware of the fact that
Indian nationals proceeding to the United
States are experiencing difficulties in the
matter of getting visas If he gives any parti-
cular case, we will look 1nto 1t,

SHRI JOACHIM ALVA (Nominated):
Has the Goveinment of India seen the
sequence of events and their effects on us?
Firstly an American man-of-war came 1nto
the Bay of Bengal, now it is the students who
are being put 1n the US, mto jail Thisis
what the Americans are doing upsctting every=
thing they have done 1n the past right from
what happened i1n Boston say when the
Americans threw chests of tea into the seain
favour of their own freedom Now I
want to know whether thisis notlike a hittle
bit of South African kind of treatment meted
out to Mahatma Gandhi 1n olden days and
1s that kind of treatment being now taken
up some hfty or sixty years later by the
United States of Ametica 2 When Mrs
Martin Luther King came to India she told
us that the Negroes were arrested late 1n
the night with no charges at all and asked to
produce 3000 dollars for bail which they
could not produceand they were clamped 1n
Jaal The same thing 1s being done with
the Indian students now. They are just
being arrested and they could not get out on
bail because they could not contact anybody
and they could not take out money from the
bank. While all this 1s going on our Fmbassy
as usual 1s indifferent, Naturally; our
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Embassy starts work at 11 o’clock. When
Americans start work at 8 o’clock our
Embassy starts work at 11 o’clock; I saw
this with my own eyes in 1967 and 1t was
also reported by Mr. Kishan Bhatia the
Hindustan Times, Correspondent in his
own paper.

SHRI KALYAN ROY': They start at 11
and they go forlunch at 11 30.

SHRI JOACHIM ALVA : Whether 1t
1sat 11 30 or at some other time, whether 1t
1s the Unmited States or anywhere else, 1t 1s
the same thing. But the Americans start
therr work in the United States of America
at 8 A.M T have seen 1t with my own eyes.

THE VICE-CHAIRMAN (SHRI V. B,
RAJU): What 1s the clarification that you
want ?

SHRI JOACHIM ALVA * Now, Sir, 1
come to Hippies Is it true that we are very
tolerant towards the Hippies, who have
corrupted our youth? Many of them are
Americans, and we do not know how many
of them are CIA people We are very tole-
rant towards the security of our country.
When the students, my boys and your bodys,
have been put 1n jail and are 1n touch with
nobody, 15 1t not the duty of the TIndian
Embassy to provide the bail to get them out
of thejail?1It1s very little money. We cannot
allow our boys to continue to remain 1nside
jails, and it 1sthe duty of the Indian Embassy
to find the money for these helpless boys to
come out of jails. But they are very indi-
flerent to thewr interests. It 1s time the
External Affairs Ministrymovedurgentlyin
the matter when especially their officials
have no humantouchinmany of these things.

SHRI SURENDRA PAL SINGH: Sir,
the hon. Member has referred to a number
of 1ssues and a number of points which are
not really relevant to the question, if I may
submit, but 1n regard to gtving protection to
our students, I have already said that our
Embassy thereisdoing its very best,andit 1s
its duty to give them all facilities and all
possible help 1n this matter. This 1s being
done and there 1s no negligence on the part
of our Embassy as far as this question 1s
concerned.
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! ATTET SaTE WE (IATNIA) -
WEIRA, ATHT IT AIE T A 1 faat F
T AT §U, OF q@ifeer Ifqafadr |
FEFE 9T FFIWE AT gaR ghafara
gfrafadt 9 € 1| 9@ 97 § SR
az fa@r a1 fr Fm g & weAr
F HTL AT LS Leq{ ACET &
forg <z fam o faq gue ar o <@
g it dar g ar § fx gt A
GLHIT AT g ST HT 9T TgT A
311 Tt T A, 00, 4 F agraraa
grar g fF welt Adiww a7 Fed & fw
ITH QEAET F1 78 T A & v Tgi
FI AEHT A IE a1 315 fagw &
qEAT AT & qfy @t €S9
§ HAAT IAFT A ATAAT GITAT 31T
T & AT TUT A ¥ T 4T
foar a7 & smfer g wiedml
& gfg agg 9T < TR A
AT <@ G E AR R wrRdEan 5
g foell 7 feell a8 & Rama w3 W@
g | 19 ¥ AT A9 qF sEmaw
aaaw St R faerr g 7@
@A ATAET OF gEw § AHET FA
FLH JUAT AT FYC FA & foad
§H THFLST F7T 9 ML W ag /@
oqd 9gd & WA, e i
HETAT F LT GATE TREARE
FTT FL F AT TS Far F@ § A
qoT @At fAwTad g

IAWTEAET
gferca w1faT 71

(5t o dto T):

Y ATEAT FA1E WY © A EAT q
4T WG &1 G&IT g9 9T fq=1¢
M fF I d @R are audfaan
&9 49T WAGIT Ig F40 Jar s
FAART GIHTT AT AT 5 q19
FTTENE |
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=t qt aw fag : SaTeus AR,
TH qATA FT TNT TgD W7 3 AW E
AT g7 fRT gamw & emF aq Ay
foie =%, afigfwagadiaa g f
Fo THo To TIARE FT TEIZTIT gL
qaTh =0T AZTE AT ATTHIA AT 3750
T g Sferag g fF 3ad FB
TIARE FTE1TE TS TLH gL fod
ol g5 w2 agd 7w & qaaw fr
gml aqrg g e A A AT

off AMTAT waE  WE =,
SIIEAT T T § |

Jo@RTES (s Vo FYo W) TG
LEUl

Y AMTAT qaTe wWE T, OF
AT FEAT | TE TS QIS AT AT 8
fis oq @@l W@ TOAT @9 FYG &
i< sy At A oSl gt ¢ forad
foF 3T QT I G, ATT THHT ZASATL
FW g (5 Fa Fa%1 (AEd 9
ZaFT I T @ & |

it ae wret fag © gafd d5g @
g fr aan @ @ €, o gHIR W &,
AT AFTT QT A1 WIE | A % gD
gW A O garg, v faagarg

Y ATTA TAE WEY © AT TG T
FIEE

st ey o fag - s i | agag
Fgar (& wdfeaw &1 gewr (w4 asg
¥ AR ATGUE, AUA § dT A e
F gy et gAk f@arw g
a8 e W &F T E |

T WA T FY A AEH AT
aifen v wel a auda F arfoni
FT GAA G~ qgf ® LA §,
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qrhad g, FeaFdaey §——agi AN
afses T dTEAr d7 & FW AT gAW
aga arq faar &, gifas gaadl fram
187 =T g Fifgw w3 {5 wudaEr
F gq A« IMART F AL X
TITAT GIFT g d1 AZ AT W |
HHGAT H1 GTAITFT CERTS IO W1 g1
FTHA FAYRT 1 TAAT FT LT AT
favg =5 & | 9gr &% WU FAR
g, 9@ g A7 WA & A § g
gL AT gAT

(Interruptions)

THE VICE CHAIRMAN (SHRI V. B,
RAJU) : No cross discussion.

st gRer qr fag A7 789 § A
femr & fe gm faafaasi & qa o
TOEAT § a8 IAAIF &, g9 99 U
qaENE g, AT A AR AA-q5ATAH
FT TE § FT AT §, AT AT & 1 AT
ST ag AT ¥=6! 93 Afgx Tl g3
g @ 7§ F§, TH T A AR
g |

PAPERS LAID ON THE TABLE

ANNUAL REPORT AND Accounts (1970-71)
OF THE HINDUSTAN TELEPRINTERS LIMITLD,
MADRAS AND RILATED PAPrRs

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI OM
MEHTA): Sir, on bchalf of Shri H. N.
Bahuguna, I beg to lay on the Table a copy
(mFlglish and Hindi) of the Tenth Annual
Report and Accounts of the Hindustan
Teleprinters Limited, Madras, for the year
1970-71, together with Auditors’ Report
on the Accounts and the comments of the
Comptroller and Auditor General of India
thereon, under sub-section (1) of section
619A of the Companics Act, 1956. [Placed
in Library. See No. LT-1647/ 1972.]



